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and Inspectorate Offices all over India
and if so, what are the details there-

of; and

(c) whether Government propose
to initiate measures urgently to ac-
quire lands and constructg buildings
for Central, Regional, Sub-Regional
and Inspectorate Offices early in view
of higher cost of construction?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) to (c). The requisite
information is being collected and
will be laid on the Table of the House.

Waiting Room in Tatanagar Railway
Station

4608. SHRI R. P. YADAV: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether Government are aware
that there is insufficient space in 1st
Class waiting room in Tatanagar
Railway Station in ag much a5 there
is a lot of mismanagement, vjz. lack
af good furniture and fixtures;

(b) whether a lot of improvements
are required to make it worthwhile;

(c) whether there is one telephone
line of Post and Telegraph Depart-
ment in the Enquiry and that is" gene-
rally out of order and whenever jt is
in order, receiver is kept off and
nobody picks up the receiver; and

(d) whether all publjc telephones
provided are also out of order?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The space, fur.
niture and fixtures previded in  two
Upper class Waiting Rooms, one for
gents and the other for ladies at Tata-
nagar Railway Station are considered
adequate for the present level of
traffic, The furniture and fixtures
available in the waiting rooms are in
good condition.

(b) No.
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(¢) There i§ one P&T telepnone i
the Enquiry Office and it is generally
in working order. No complaints have
been received by the railway adminis-
tration that the P&T telephone of
Enquiry Office generally remains out
of order or that its receiver is kept off
the cradle. Supervisory officials make
surprise checks tc ensure proper func-
tioning of Enquiry office.

(d) There is no such complaint.

Facilities in Tatanagar-Patng ¥Express

4609. SHRI R. P. YADAV: Will the
Minister of RAILWAYS be pleased to
state whether in First Class compart-
ments of 87 Up and 88 Dn, Tatanagar-
Patna Express electric light and toile-
tries are not satisfactory and there
is scope for improvement?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): The electric lights
ang toiletries in 87 Up and 88 Dn.
Tatanagar-Patna EXpress are main-
taineq satisfactorily, There may,
however, be instances of defects de-
veloping on the run from time to
time. To such extent, it may be said
that there is room for improvement.

Liguidation of Establishments Covered
under EPF

4610. SHRI R. P. YADAV: Will the
Minister of ILLABOUR be pleased to
state:

(a) how many covered establish-
ments into the Employees’ Provident
Fund Scheme have gone intp liquida-
tion after defaulting for several

years;

(b) what would be the quantum of
money involved approximately in res-
pect of each liquidated establish-

ment; angq

(¢) whether the ownership return
Form 5A is proposed to be suitably
amended to incorporate in one pof the
annexures the assets movable or -
movable so that in cage the establish-
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ment goes into liquidation, those pro-
perties and &ssets could be easily
attached?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) to (c). The requisite
information is being collected and will
be laid on the Table of the House.
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Ad-Hoc Allopathic Doctors in Delhi
Administration

4612. SHRI  ANANDA PATHAK:
Will the Minister of HEALTH be pleas-
ed to state:

(a) whether it is g fact that more
than 80 per cent of allopathic doctors
employed in dispensaries under the
Delhi Administration are on ad hoc
basis although they have put in seve-
ral years of service;

(b) if so, the reasons therefor; and

(c) the steps contemplated in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI NIHAR
RANJAN LASKAR): (a) No, How-
ever, Delhi Administration have report-
ed that about 69 per cent of the doc-
torg in allopathic dispensaries are ad-
hoc and have put in 3—8 years of ser-
vice.

(b) and (c). All the posts under the
Delhi Administration to be filled up
by appointing Junior Class I Officers
of the Central Health Service are re-
quired to be filled through the U.P.S.C.
The Commission has been helding an-
nual examiniation for recruitment of
medical officers. On the basis of lists
of selected candidates, received from
time to time from the U.P.S.C. and
those who actually joir after offers
are made, the personnel appointed in
an gd hoc manneyr are to be replaced.
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